
Action Taken Report (ATR),in light o,f the directions issued by the

Hon'ble National Green Trib\lDal (NGT),Principal Belich (PB), New

Delhi in its order dated 15/03/2023 ill' o. A. N,o. 511/2022 in the

matter of Chandrashe'khar Khawade·Versus State of Jharkhand.

1. The Hon'ble Tribunal in its order dated 15/03/2023 was pleased to

issue direction that in viewof the precautionary principle embodied

in Section 20 of the National Green Tribunal Act, 2010; the Unit in

question of the Respondent No. - 4 (Project Proponent) shall

remain closed till further orders to the contrary and further

directed the Respondents No.1 to 3 and the Superintendent of

Police, Deoghar to take all requisite steps for ensuring that

Respondent No. - 4 (Project Proponent) does not illegally operate

the industry in question inViolationof Closureorder.

2. In light of the above said order dated 15/03/2023 issued by the
Han 'ble Tribunal, the Jharkhand State Pollution Control Board

(JSPCB) vide its Ref. No. B - 691 dated 10/04/2023has directed
the Incharge, M/s Sitaram Soap Works, Mouza, Sbyamganj,
Deoghar, .Jharkhand to close down the Unit till further orders in

compliance to the abovementioned directions of the Hon'ble

Tribunal. Furthermore, the copy of the same was also forwarded to

the Superintendent of Police, Deoghar to take an requisite steps for

ensuring that the project Proponent of the abovementioned unit
does not illegallyoperate the industry in question in violation of the

closure order.
The copy of the JSPCB's Ref No. B -

691 dated 10/04/2023 is enclosed

herewith asAnnexure ~A'.
3. That, the Regional Officer has got the Unit inspected on different

times on daily basis from 14/04/2023 to 17/ 04/ 2023 and it was

found that the Unit was not in operation. The information w.r.t. the

same Was shared vide emails dated 14/04/2023, 15/04/2023,

16/.04/2023 and 17/04/202'3.

,
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The copy of the

14/04/2023,

emails dated

15/04/2023~

16/04/2023 and 17/04/2Q23 are

enclosed herewith as.Annexure 'B'.

4. The' Board has also directed the Regional Officer, JSPOB Regional

Office>- Cum 0- Laboratory, Dumka to inspect the Unit on periodic

basis (preferably on fortnightly basis) to check and report whether

that the operation of the Unit is closed and compliance 'of the

directions issued by the Hon'ble NGTis ensured vide Board's' Ref.

No. B-IIIl dated 24/04/2023 ..
The copy ()f the JSPCF3-'s Ref No. B -

1111 dated 24/04/2023 is enclosed

herewith as Annexure 'C",

5. That, in light of the above direction by the Board the Unit was

inspected by Sri Ravi Kumar, Assistant Scientific Officer, JSPCB

Regional Office - Cum - Laboratory, Dumka on 15/05/2023 and

during the inspection it was affirmed that the Unit was closed. The

information of the same was shared vide email dated 18J 05./2023..
The copy of the' email dated

15/05/2023 is enclosed herewith as

6. That this instant ATR is being subrnitted before this Hon'ble

Tribunal in pursuance of the order dated 15/03/2023.

(Yatind~~". s)
Mem~ . ary,
SPCD, Jharkhand
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---- ...a,...-. _ .• -. - ~ - .....,._._.---

J.HARKHANDSTATEPOLLUTIONCONtRO~C~I~~:? til )
TOWNSHIP ADMINistRATION BUJLDING,HECCOMPLEX, DHURWA"RA 79/24001~9 _JJ/1I.-~- Tl
Te,lephone: 0651.2400850 (FaX)/2400851/2:4008521240l'847/24009, ~

lIon'bleNaTMatter
ByemnillSpecd'post Time Bound (Urgent)

'l'IItiU498
'~

~."""',~

Ref. No,•...........
From,

1.... D t d ........Ra,nCl'll, a e ,

Yatindra Kumar Das,
Member Secretery.

To,
The Inoharge,
!vffs;S:itaramSoap'Works,
Mouza: Shy~nganj, PS - Deoghar,
Dist - Deogliar, Jbarkhand.

Sub; ,_Compliance of the directiuns issued by the Hon'ble NGT, PB, New Delhi in its,
order dated 15.03.2023' in O.A. No. '51112022 - Reg.

Sir,
With reference to the subject noted above,' it is to inform that the Hon'ble NGT, Principal
Bench, New Delhi' has passed an order on 15.03.2023 in Original Application No. ~
511/2022 in the matter of Chandrasbekhar Khawade Versus Slate of Jharkhand (Copy
enclosed). The operative I relevant part ofwhich is, as follows>
tq,O.Iii the meanwhile, in view of tile precautionary principle embodied in Section 20 of
,tife Itlatiollal Green Tribunal Act, 2010 it is ordered tluu the unit in question of the
RespondentNo. 4-Project Proponent shall remain closed till further orders to the contrary
and:Resp(mtie_l~tsNo.1 10 3 and tireSuperintendent of Police, Deoghar are directed to take
all.'requiSitesteps-for ensuring that BespondentNo. "_ProjectProponent does not illegally
operate the industry in question in violation of closure order." .
In light of the above, it is, hereby directed to close down the Unit till further orders in
compliancete the abovementioned directionsof the Hon'ble Tribunal.

End: As above.

M' 'o'N' t;)_ r-69/em '0. f.).~.. . .... ..

Yours sincerely,
Sd/­

(Yatindra Kumar Das)
Member Secretary

Ranchi, Dated . .l.Q.}:Q<:-Jl7.d..3
Copy t.?! The Superintendent of Police,peoghar .to take all ~eq:uisite steps for ensuring that
the Project Proponent of the abovementioned Unit does not Illegally operate the industrv .. ., . 1 " f 1 d ..., Inquestion In V10 anone C osure or er.

(Yn.tindl'~' .' or Dos)
Mcmb r cretary
~.'~

KMB/S93

_ J
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'M Gmail JSPCB RANCHI <ranchijspcb@gmall.com>

Fwd:,
Kamlakalilt Pathak <kkpathak1964@gmail:com>.
'lo: rancliijspcb@gmail.com

Fri, Apr 14, 2023 at 8::30 PM

To
The Member Secretary
Jharkhand· State Pollution Control Board,
Ranchi

'Sub, Regar<1lingthe operational status of MIs Sitaram Soap' Works, At. e.P.Doroliya Road' Deeqhar,

Sir,
Witl1lreference _tothe,above noted subject iris to inform that the above said unit was
[Flspecefep by Sri Ravl Kumar, Assistant 'Scientific Officer. JSPCB Regional Office, -Cum- Laboratery, Dumkaon
14.'04,.2023a.,touhd'4.45 PM. During inspection the above said unit was found closed (Video ~rapahay was also
oone). The.same information has been forwarded to Mr. chancer sekhar Khewade. ( Complainantlapplicantln 0; A.
NO'. 511/2022 on his whatsapp number 9097183700)

This is fer kind lnforrnation and necessary action please.

Yours faithfuily,
Regional Officer,
JSPCB, Durnka

(Quotedtexrhl:dd~nl
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·MGmail JSPCB'RANCHI <ranchijspcb@gmail.oom>

Regarding,the operat,ional status of MIs Si'taram Soap Works} At. C.P.Doroliya
Ro~d DeoghCi:r.
1message

Kamlakant Pa~hak <kkpathak1.9.64@gmail.com>
To: rar.fchijspQb@gmaiLcom

Sat, Apr 15. 2023 at2:58'PM

To
T:tr1eMemb,er:Se.cr~tary
Jharkhanp State PolltljiM Control Board,
Ranchi

Sub: He.,ga~qingthe operatlenal status of M/$Sltaram SoapWorks,At. C.P.Doroliya Rdad Deoghar.

:Sir,
With r-eferenceto the.abeve noted subject it is to inform that the above said unit.was
Inspeceted by sri Ravi Kumar,Assistant SCientific Officer, JSPCB Regional Office -curn- Laboratory, Oumka on
15.04.2023 'around 02:0'0 PM. Durln.9 inspection, the above said unit was found closed (Video qrapahay Was also
done'). The same irifbtina.tibn has been forwarded to Mr. Chander Sekhar Khewade. ( Complainant/applicant in 0..A.
NO. 511l2ClZ2on his whatsapp number 909718370Q)

This·is for kind lnforrnatlon and necessary action please.

Yours taithfully,
Regional Officer,
.JSPCB, Ournka

On pat, 15 Apr 2023. 13:54 Ravi Kumar, <ravidmkcteo@grnail.com> wrote:
Respected sir. Today on 1Q 4 2023 at 2PM MIS sitaram SoaP Works c p drolia road near Laxmi market deoghar
has.been iflspec;t~d l;>y'.SriRavi Kumar ASO RO cum t.aboratory Dumka. Every section of unit has been found
closed. Vedeo has sent on your WhatsApp also same has. been sent to complaint S.ri·chandrasekhar khaware
deoghar,
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Gmail JSPCB RANCHI <ranchjj~pcb@gmail.com>

(no subject)
1 message

Sun, Apr 16, 2023 at 4:40 PM
Kamlakant Pathak <kkpathak1964@gmail.com>
To: ranChijspc;b@gm~iI,Com

The Membe~ Secretary
,Jharkhand State Pollution Control Board,
Ranchi

SUb: Regarding tll'~eperational status of MIs Sitararn Soap Works, At. C.P.Doroliya Roac;iDeoghar,

Sir,
Witlixeference to thl;l.above noted subject it Is to lntorrn that the above said unit was
tnspeccted by sri Ra\,li,Kumar, Assistant Scientific Officer, JSPCB Regiona,1Office -curn- Laboratory. Dumka on
1q,.Q4:2023 around 02:5.0 PM. During inspection the 'above said unit was found ciosed (Video grapaMay was' also
clone). The same information,l:las been forwarded to Mr. ,Chander Sekhar KheWade. ( ComplainanVapplicant in O~A.
N0. 511/2022 on his whatsapp number 9097183700)

This is forkind lnformatlon and necessary action please,

Your.s faithfully"
Regional Officer,
JSPCB, Dumke

--'--- Foi1WaFd~dmessage '-,_' _'-
Frem: ,RavjiKumar' <ravidmkdeo@gmail.com>
Date: SlIln" 16Apr 202.3,16:34 '
Subj~ot MlS sttaram soap works CP drotia road deoghar
To: ,<kkp;:ltna~196:4@gmail.com>

Respe~te<!J,sir.MIS sitaramsoap works CP drolla road near Laxrnl market deoghar inspected on 164,2023 at 2.50
prn unit was founa' closed totally during inspection. Vedeo has sent on your WhatsApp. Same has tnformed to
compiaint Sri Chandra S~.khar khaware on his n09097183700 on WhatsApp
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Gmail JSPCB RANCH I <ranehij$pcb@9I1'1ail.com>

Regarding the operatleaal status of Mis Sitaram Soap Works, At. C.P.DoroUya
Road D~oghar.,
1message

~amlakal)t Pathak '<kkp<;tthak1964@gmail.com>
To; ranchijspc::b@gmaiLcom

Mon, Apr 17, 2023 at 4,26 PM

The Member,Se(;:retary
Jharkhand'State Pol.lution Control Board,
Ranchi

Sub: Regarding the operational status of MIs Sltaram Soap Works, At. C.P.Doroliya Road Deoghar.

Sir,
With refefence to the above noted. subject it,is to inform that the above said unit was Inspeccted by Sri Ravi Kumar,
Assistant Scientlfic OffiQer ,JSPCB Regional Office -Curn- Laboratory, Dumka on 17,04.2023 around 12:00 NOOR.
During inspection tne above said unit was found Closed ( Videa grapahay was also done). The same information has
been forw.ardecHo Mr. Chander Sekhar Kllewade. (Complainant/applicant in O. A-.NO. 511/2022 on his whatsapp
number 90S7183700)

This is for k·jrndinfarmation and necessary action please.

Yours faithfully,
Regional Officer,
JSPCB, Dumka

--------Forwardedmessage--
From::Rav.i Kumar <~avidmkdeo@gmail.com>
Date: Man, 17 Apr 2023. 12:16
Subject: Mis sttararn soap works- reg
To: <kkpathak1964.®gmail.com>,

Today again on 17 04 '2023. at 12at noon m/s sitaram soap works c p drolla toad deoghar has, been inspected by
RaVi KLlri1arA S 0 r a cum laboratory JSPCB Dumka. Every section of the unit was foundclosed durlAg
ii'ilspecMn_:vedeo of the same has sent to your WhatsApp. Same has Informed to complainfSri Chandra Sekhar
khaw~re on his mob n09Q97183700

D '1110·202304:17 ~WA0014.mp4
11722K
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----------~~~

JHA,RKHAND STATE POtlUTION COJNTROl BOARD
TOWNSHIP ADMINISTRATION BU.ILDING,HECCOMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (.Fax)/2400851/2400852/2401847/240.0979/2400139

By email/Speedpost Hon'ble NGT Matter
Time Bound (Urgent)

Ranchi, Dated ..2..~.lo.Y.l~23Ref.NoB::-} J.),1
From.)

YatindraKumar Das,
Member Secretary.

To,
The Regional Officer,
JSPCBRegional Office - Cum - Laboratory,
Dumka.

Sub: .. Compliance of the directions issued by the Hon'ble NGT, PB, New Delh! in its
order-dated 15.03.2023 in O.A. No. 51112022- Reg.

With.reference to the subject noted above, it is to inform that the Hon'ble NOT, Principal
Bench, New Delhi has passed an order on 15.03.2023 in Original Application No. - 51112022
in the matter of Chandrashekhar Khawade Versus State ofJharkhand (Copy enclosed). The
operative / relevant part of which is as follows:-

"Itl; In the meanwhile, in view of the precautionary principle embodied in Section 20 of
the National Green Tribunal Act, 2010 it is ordered that the UJ,it in question of the
Respondent No.4-Project Proponent shall remain closed tillfurther orders to (he contrary
and Respondents No. 1 to 3 and the Superintendent of Police, Deoghar are directed to take
all requisite steps lor ensuring that Respondent No.4-Project Proponent does not illegaUy
operate the industry in question in violation ofclosure order."

Whereas-,the incharge, MIs Sitaram Soap Works, Mouza: Shyamganj, PS - Deoghar, Dist­
Deoghar was directed to close down the Unit till further otders in compliance to the
abovementioned directions of the Hon'ble Tribunal vide Board's Ref. No. B-691. dated
10/0412Q23.

.
Now, therefore, in light of the above, it is, hereby directed to inspect the Unit on periodic
basis (preferably on fortnightly basis).to check that the operation of the Unit is. closed and
compliance of the directions issued by the Hon'ble NGT is ensured.

(Yatlndr~ar Du)
Memb:~retary
~
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..t

~
JSPCB, RANCH. <ranchijspcb@gmall.com>

Fwd:
1message

,dumka lspcb '<dlilmkajspcb@gmaiLcom>
To:,ram:hijspcb <r.anchijspcb@gmaiLcom>

Thu, May18, 2023 at 4:0S'PM

___ FOliWardedmessage -
From: R.avi Kumar <ravidmkdeo@gmail.com>
Pate: Mon, 15 May t023, 17:0~
Subj~ct:Insp'ection'report of MIs Sitaram Soap Works C P Dfolia Road deoghar~ Regarding

,InC'OnneetiOr:lwith the above subject matter, MIs Sitaram Soap Works C P Drolia Road deoqhar, has been
inspeQtecl,'byRavi Ku'marA.S.O JSPCB Dumka. on dated 15.05:2023at 4.00PM. Dming the lnspeotien unit was'
found. totally closed.Also same information Has been sent with vldee to the WhatsApp number 9097183700 (Sri
Chandra Sekhar khaWare)
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